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" GOVERNMENT og INDIA _
MINISTRY OF DEFENCE el e Vb i
ARMED FORCES TRIBUNAL, PRINCIPAL EENCH : oMy
Phone @ 26171027 : Waest Block - Vil &5
Fax No: 26105361 Sector — |, R.K.Puram
New Delhi - 110 066
F. No. 2(82)/2018/AFTIPB/Adm-H Dated : 9" January, 2020
CIRCULAR

Applications are invited for filling up the posts of Financial Adviser and Chief Accounts Officer,
Registrar, - Joint Registrar, Dy. Registrar, Principal Privale Secretary, Private Secretary, Section
Officer/Tribunal Officer, Assistant, Tribunal Master/Steno Grade-‘P’, Junior Accounis Officer, and
Upper Division Clerk in the Armed Forces Tribunal, Principal Bench, New Delhi and Regionatl
Benches at Chandigarh, Chennai, Guwahati, Jabalpur, Jalpur, Kolkata, Kochi, Lucknow, Mumbai
and Jammu on cﬁepu%atlon basis for a penod of three years from suitable candidates, who fulfilf the eligibility

condmcns -
5. Mame of the No. of Post -Péy scale (Rs.} : Eligibility conditions
No. Post : . _ .
G1i.1 Financial Adviser] Principal Pay Matrix Level-13 Officers of organised accounis cadre of ihe
1 and Chief Bench - 01 , : Central Government:
Acecounts Officer () holding analogous posts on regul ar basis:
: ‘ : or - :
(i} with five years regular service in the level-12
in the pay matrix (Rs 78800-208200).
Note -1, The period of aeputaixon including
petiod of deputation in another ex-cadre post heid
immeadiately preceding this appointment in e
same or other organisation or Department of the
Central Govi, shall not ordinarily exceed five
YEeErs.
02.; Registrar Guwahatl Pay Malrix Level-13 Officers  of Central Govermment or  State
Bench - 01 Governmenis or  Suprema Court or High Courts
or District Courts or Statutory/Autonomous bodiss
{Genegral Central] Mumbai having pensionary benefits or Judge Advocate
Service Bench - 01 General Branch of Army, Navy & Alr Force and
Group 'A' other similar institutions:
Gazetled, Tolal = 02 ) i .
Non-Ministerial) {a} (i} holding analogous post on regular basis
in the parent cadre or Departiment;
or
(il five vears' regular service in the parent
cadre or Department in Lavel-12 of the
Pay Matrix; and
{b} "helding degree in law from & recognised
University.
Mote: The period of depulalicon including the
perod of deputation in another ex-cadre post held
immediately preceding this appointment in the
same of scime other Organization or department of
the Central Government shall not ordinari ity excead
four years.
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03,

Joint Registrar

{Generat Central |-
Services Group

‘A Gazelted

Non-Ministerial)

Pay Matrix Level - 12

Officers of the Central Governmest or' Staté
Governmenis or Supreme Court or Highg 2
District' Courts or Statutory/Autonomous  bodies
having pensionary benefils possessing a degree in

law :

(a} {i} holding analogous poston regular
basis in the parent cadre or
department; or

iy five yéars’ regular service in the
parent cadre or departmentina post
in_ Level -=—17:of the Pay Matrix; and

(b) having ten years of experience in  personnel
and Administrative or Judicial works,

Note: The period of deputation including the
period of deputation in another ex-cadre post held
immediately precading this appointment in the
same or some other Organization or depariment
of the Central Government shall not ordinarily
exceed four years.,

!

Dy, Reglstrar

{General Central
Services Group™

‘A Gazetted

Non—[\ﬂmisteriai}

Principal

Bench - &1
Chandigarh
Bench — 01
Total = 02
Kolkata
Bench - 02
Jaipur
Bench - 01
Jammu
Bencn - 01
Chennai
‘Bench ~ 01
Kochi
Bench - 01
Guwahati
Bench — 01
Lugknow
Bench - 01
Mumbai
Bench - 01
Total = 08

Pay Matrix Level - 11

Officers of the Central Government or Stale
Governments or Supreme Court or High Courts or
District Courts or Stalutory/Autonomous bodies
having pensionary benefils:

(8) () :
basis, In
depariment; or

holding analogous post onreguiar |
the parent cadre or

iy five years' regular service in the
parent  cadre or departmentina post
in Level —10 of the Pay Matrix level, or

(i) Six years' regular service iIn the
parent cadre or depantmentina post
in Leval -8 of the Pay Matrixiavel or

(iv} Seven years' regular service in the
narent cadre or departimentin a post
in Level —7 of the Pay Matiix lavel, and

(b} having five years of experience in
and Administrative or Judicial works.

persgnnel

Note: The period of deputation including the
period of deputation in ancther ex-cadre post held
immediately preceding this appointment iIn. the
same or some other Qrganization or department of
the Cantral Government shall not ordinarily exceed
three years.
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05. meapa Principal Fay Matrix Level - 11 | Stenographers in Ceniral Government or Stale
Private Bench - 01 Governments or Supreme Couwt ar High Courts or
Secrelary -Kolkata District Courls or Statutoryfﬁxutonomou‘: bodies

Banch — 02 havmg pensrondry benafltq
{General Central | Jamimu
Services Group | Bench,~ 02 () holding analogous post on regular basis in
A Gazetied, Kochi parent cadre or department; or
Ministerial} Bench - 01
Guwzhatl (b}  with six years regular service in the parent
Bench — 01 cadre or department in posts in Level - 8 of the Pay
Lucknow Matrix; or
Bench — 01
Chandigarh (¢} with seven years In regular setvice in the parend
Bench - 03 cadre or department in posts in Level - 7 of the Pay
Mumbai Matrix, .
Bench ~ 01 : .
Jabalpur Desirable: - Knowledge in computer aperation.
Bench - 02
‘Note: The pericd of deputation including the
Total = 14 period of deputation in another ex-cadre post held
immediately preceding - this appointment in the
same of some other Organization or department of
he Central Government shall not ordinarily exceed
thres years.

08, | private Principat Pay Matrix Levet -7 Stenographers in Ceniral Govemmgnt or State

Secretary Bench ~ 01 Govemments or Supreme CGourt or Hfgh Courts or
Jaiour Subordinate  Courds  or  Statutory/Autonomous
(General Central Bench - 01 bodies lna\{mg pensionary benefits, holding:
E‘Se,mces Group guwz;haté? (i} enblogous post on regular basis in parent
B. Gazgfted‘ ene - cadre or department; or
Ministerial) Mumbai
Bench ~ 01 {iy a postin Level- 6 of the Pay Matrix with
. five years' regular service in the grade.
Total = 04 :
Note: The period of depuiation including the
paricd of deputation (including short term
confractl  in ancther  ex-cadre  post held
immediately preceding the appointment in the
same or some other Organization or department
of the Central Government shall not ordinarily
exceed three years.
age
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Total =

07. | Section Kolikata Pay Matrix Level -7 | Persons working under Centra! Goyernment or
Officer/ Bench - 02 State Governments or Supreme Courtggy High
Tribunal Jaipur Courts or Subordinate Cowts  or
CHicer Banch ~ 01 Statutory/Autonomous bodies having pensi Onary

Jammu bensfits!
; Bench — 01
éi?&i:;’ g?(;"i;ai R (8) {ait wc{aji:img znaiorgtouo tpoat on regular basis
B Gazelted, | Bench — 02 parent cadre or department; or
Non-Ministerial) Mumbai (i) a post In Level- 5 of the Pay Matrix with
1 Bench - 01 five years’ regu!ar service in the grade, and
Total = 07 (b possessmg the following educational |
qualifications and experience: -
iy Degree of a recognized University; and
(1) Having 2 years experience in personnel,
sdministrative or judicial work.
Desirabie | Degree of Law.
MNote: The period of deputation including the
period  of deputation (including . short  term
contract) " in ancther ex-cadre post held
immediately preceding’ the appointmeni in the
‘same or some other Organization or depaniment
of the Centrat Government shail not ord[naraiy
axceed three years. :

08, | Assistant Principal Pay Matrix Level -8 | Officials working under Central Government or

o | Bench — 01 State ‘Governments or Supreme Court or High
(General Central | Jaipur Courts or . Subordinate . Courts or
Service, Bench - 02 Statutory/Autonomous  bodies mvang nensionary
Group '8 Kochi A Ty 1
Non-Gazefied | Bench - 07 bencfils: o
Ministerial gg;ycahh-aj;ﬂ {a) {i} holding analogous poston regular

1 ucknow basis in parent cadre or dewaztmem or.
Bench ~ 03 L
Mumbai iy Upper Dsws ion Clerks in favei 4 of the
Bench — 01 pay matrix Nath 10 years regular - service in
the grade ‘in, Central Governmert or
" State Govemments or Supreme Court ory .

High Courts or Subordinate Courts,
(b} () Possessing Deyres from recogi ised,
Liniversity; and

(i having 2 years’ experience in|
establishment, administration or  Accounts.”

Note: The perlod of deputation including. the
period of deputation (including  short ferm
contzact) in  another ex-cadre  post held
immediately preceding the appointment ‘in the
same or some other Organization or depaft'nent
of the Central Government shall nm ofdindny
eyoeed three };ears
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09.7 " Tribunal Principal Fay Malrix Level - & | Stenographers of the Central Government or
Miasterf Bench - 04 Armed Forces or State Governments or Supreme
: Kolkata Coutt or  High Courts ‘or District Courts  or
éizz?{;&?hm Bench -~ 01 Statutory/Autonomaus bodies having pensionary
Jammu 1 benefits holding:
(General Cenfral ?:gench -0 ( | _ N -
Services Group enna | ( .the analogous post on regular hasis in
‘B’ Non Gazetted Eeri;:ﬁ - 07 parent cadre or department; or
e e ucknow o L :
Ministerial) Bench — 04 (iy post in Level 4 of the Pay Matrix
Chandigarh with 10 vears’ regular service in the grade.
Bench ~ 45 . .
Mumbai Note: The period of deputation including the
Bench — 01 peried  of deputation  {including  short term
contract) .in  another ex-cadre post held
Taotal = 17 immediately preceding the appointment in the
same of some other Organization or depariment
| of the Central Government shall not ordinarily
exceed three vears.
101 Jurdor Frincipal Pay Matrix Level - & | Officers under the Central Government:
Accounts g?mif 0z {(a} (i) nolding analogous posts on regular basis in
- Hennal ; )
Officer Bench — 01 the parent cadre or Departmgnt, or
{General Centrai ;Z%Ef;ioﬁ’fm (i) with six years service in the level-5 In the
Services Group 7 Pay Matrix within rendered after appointment
B’ Total = 04 thereto on regular basis, and
Non- Gazetted, {by who have under gone-training in cash and
Non-Ministerial) accounis work in the insliiute of - Secretariat
fraining and management or an equivalent course
from-a recognised institule and having two ysars
experience of cash accounis and budget work,
1. Upper Kolkata Pay Matrix Level Officials working under. Cenfral Government or
Division Clerk | Bench 02 Siate Governments or Tebunal or Commission or
éaapu; o1 Statutory bodles or Courts ©
{General Central Jaerrrz?nu“ (i} holding analogous post on ‘reguiar
%egzrwces Group Bench — 01 basis:
Noni- Gazetted, | chennai of
Micisterial) Bench - 01 e . e
Guwahati () holding the post in the Pay Matrix Level?
"Bench — 02 with eight years regular service in the grade.
Chandigarh
Bench - 01
Mumbali
Bench - 02
Total = 10

v

2. The pay of the officer selected on deputation basis will be governed by DoP&T O.M. No. 6/8/2009-
Esti{Pay-H) dated 17.06.2010, as arrended from time fo time.

3. The departmental officers in the feeder grade who are in direct line of promotion, shall not be eligible

for consideration for appointment on deputation. Similatly, a deputstionist in the Armed Forces Tr bunal
shell nof ba eligible for consideration for appointments by promotion channal.
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4. The maximum age limit for appointment by deputation shall not excead 56 years as on't
date of recelpt of applications. -

5, The application in the preseribed pro forma (Annexure-i) of the eligible officer, who'can be spai'ed'in
the event of his/her sé§eotic§ﬁ‘€{nay be forwarded to the Principal Registrar, Armed Forces Tribunal, Principal
Bench, West Block-Vlii, . Sector-l, R.IK.;Puram, -New Deihi —:110 066" by the Department latest by’
13" March 2020 along with photo copigs of the Annual Confidential Reports for the last five years of the -
candidates along with Vigilance Cleararice Certificate. 4 A ' : o

8. The apﬁlicati@nsré_@eived w.itht‘:}zzt" supporting documenis; photogra'pﬁ, 'uﬁsignéd and Endompiete in
any manner, shall be summarily rejected. B ‘ Co

7. it may please be noted that this Office Is not yet enlisted in the Directorate of Estate for allotment of
GPRA {General Pool Residential Accommicdation). ) ' ‘

8. Num'ber'of vacancies refie_cted above may vary.

(LR sharda):
s Deputy Registrar (A)
Enclosurg:” Annexure-1 : SR

Distribution -

The Secretary General, Supreme Court of India’
The Registrar Generat, Al High Courls ’
The Principal Registrar, Central Administrative Tribunal, New Deihi
The Under Secretary, MoD, AFT Cell, New Dathi ;
The JAG Branch Army/Navy/Air Foree, New Delhl
- AFT, Principai Bench, New Delhi — Websile
" The Registrar, AFT, All Quilying Benches with the request to circulate ~ locally among Govt,
CHEMNAL offices located in its jurisdiction. 1t is further requested that window advertisement may be got
T S published in one of the widely circulated dailies of your region. '
Al Ministries of Gok. L , ' o
The Chief Secretary, Govt. of NCTD, Delhi Secretariat, |.P. Estate, New Delhi - 110002
0, Guard File. : o

(O 1 s L D e
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ANNEXURE.

' E3§O«E}ATAKGHRRECEELHM VITAE PROFORMA

J - T —— —— i
| Post applied for r ]
- T e T ]
f Choice of Station (in order of preference) ‘f T
i 1. Name and Address%M%MﬁTﬁM_ﬂm‘% hﬂﬁhﬁ"%ﬁﬁ_ﬂﬁ"ﬁ@%’
{in Block Letters § : _
2. (i) Date of Birth (in Christian era) I A
|(i)_Mobile No, e S ]
rgiEmallD__ T T T 1
| 3 () Date of entry into service | [ l
| : |
iMw—“*w““ﬁ%*“‘*{*—*MMH%WHMW“MHWMM-'5

| (il) Date of Retirermnent under Central/ [
L State Government Rulg_g_ﬁﬁ@m

1 4. Educational Quaiifications

1o

5, Wﬁetﬁéﬁéducaféona! and other

| qualifications required for the post are
| satisfied. (If any quaiification has been II
!f treated as equivalent to the one prescribed | ;’ j
linthe Rules, state the authority for the . ’ |
samL%_m_Hémm# : o o o J
| Qua!ifécatfonsfﬁxperieﬁce required as QuaEiﬁcaﬁonsfaxperience possessed by the officer |
|

mentioned in tf_wg“a_dveﬁigem_gq@ggjﬂ

mesentl  Essential - I
—&) Qualfication ~ — A} Qualification T
Lﬁ_@@mﬁ_ﬂwﬁﬁm_wqﬁ_@Lﬁﬁ@i@ﬁ{:ﬁz.M_____.. — ]
| Desirable S ,,,h....&,;;,_-___..,,,,,.__A,,,,,._‘_;..,Q.@.,sjﬁ'@iz:;;;;_ﬁ_h_.q_w&_%_%_mwm__ |
i ﬁ_m@_.&@,@i@a_@ﬁm_.ﬁ_ﬁ%_ww_ﬁw !ﬁ;.ﬂ&wﬁﬁsﬁéiﬁ@m%_w%‘%_mw
Lﬁ&mgewm“%_ﬁ%% B) Experience .
[ &1 Note: This column fnieeds to be amplified to indicate Essential angd Desirable Qualifications as

| mentioned in the RRs by the Administrative Ministry/Departiment/Office at the time of issue of

| Circuiar/and issue of Advertisement in the Employment News.

E 9.2 Inthe case of Degree and Post Graduate Qualifications Elective/main subjects and subsidiary

Lsymb'ects may be indicated by the candidate. e e

6. Pleass state clearly whether in the light of entries | :

J!made by you above, you meet the requisite Essential | f

| Qualifisations and WOTK experience of the post e—

6.1 Note - Borrowing Departments are to provide thair specific comments Niews confirming thﬁ
relevant Essential Qualification/Work experience possessed by the Candidate (as Indicated in the
Blo-data) with reference to the post applied. ' T :

7. Detalls of Employment, in chronological order. Enciose a separate sheet duly alithenticated by
your signature, if the space below is insufficient. . '
Office/institution Post held on] From [ To T T FPayBanaand Nature of Duties (in detail] |
regular basig | IG;"ade Pay/Pay highlighting Experience
| I ! Seale of the post| required for the post ‘

|
' | held on regular applied for
;
ﬁM%Mwﬁ_J_M_H_.JM_W_W_ﬁwi_,_»_g__ﬁ_aﬁts__» L R




“importa

should not be menti

nt: Pay-band and Grade Pay granted under ACP/MACP are personal to the officer and therefore,

oned. Only Pay Band and Grade Pay/Pay scale of the post held on regular basis to

be mentionad. Details of ACP/MACP with present Pay Band and Grade Pay where such benefits have
been drawn by the Candidate may be indicated as below,

Officefinstitution

| Pay, Pay.B"énd, and Grade Pay
! drawn under ACPI_MACP Scheme

From

To

8. Nature of prgse_nt employment ie. Ad-hoc or
Temporary or Quasi-Permanent or Permanent

9.

In case the present employment is held on
deputation/contract basis, please state.

ay.,
appoint

The date of initial

ment

b) Peri
appeintment on
deputation/contract

od of c) Name of the parent
office/organization to
which the applicant
belongs. . -

d) Name of the post and
Pay of the post held in
substantive . capacity in

the parent organization

cases

g1 Note: In casé- of Ofﬁcers“a'lre i
officers should be forwarded by the parent cadre/ Department alongwith Cadre
Clearance. Vigitance Clearance and integrality certificate..

97 Note: information unider Colimn 9(¢) &

where a parson is hol

cadre/organization but still maintal

ady on deputation, the applications of such

(d) =hove must be given in all
ding a post on deputation outside the
ning a lien'in his parent cadre/organization.

10, 1f any post heid on Deputation in-ihe
“fromthe last deputation and other details;.

n in-the past by the applicant, date of return

against
a)

D).

)

e)
-}

ey

" Government Undertaking

the relevant column)

Central Government.
State Goverament
Autonomous Organization

Universities
Others. oo

7. ~ Additional details about present employment

: Pﬁeaée'_s"fa{é'\;ﬂjﬁétﬁér' working under (indicate the name of your employer

EFA]

ease state whether you are working in the same Depariment and are in
the feader gradeor feeder to feeder grade. :

13, Ar

the "date_from which the revision
| also indicate the pre-révised scale.

8 you in Revised: Scale of

Pay? 1f yes, give

hthe revision took place and

3




" 14. Total emoluments per month now drawn
Basis Pay in the PB Grade Pay Totat Emoluments .

15, In case the applicant belongs to an Crganization which s niot foltowing the Central Government Pay-
scale, the latest salary slip issued by the organization showing the following details may be enclosad.

Basic Pay with Scale of Pay and | Dearness Pay/interim relief/other | Total Emolumenis
rate of increment Allowances ete., (with break-up
details)

16.  Additional information, if any, relevant to the
post you applied for in support of your suitability for
the post. This among other things may provide
information with regard to (i) additional academic
gualifications (i) professional training and (ily work
experience over and above prescribed in the Vacancy
Circular/Advertisement)

17. Whether belongs to the Scheduled Castes, the
Scheduled Tribes, the Other Backward Classes, the
Ex-Servicemen and other special categories

b have carefully gone through the vacancy circular/advertisement and | am well aware that the
information furnished in the Curiculum Vitae duly supported by the documents in respect of Essential
Gualification/Work Experience submitted by me will also be assessed by the Selection Committee at the
time of selection for the post. The information/details provided by me are correct and true o the best of
my knowledge and ne materiai fact having a bearing on my selection has been suppressed/ withheld.

(Gignature of the candidaie)

Address;

Date:







-
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Certification by ths Emplover/Cadre Controlling Authority

The %éfogmatiomfdeiails provided in the above application by the applicant are true

and correct as per the facts available on records. He/She possess educational

qualifications and experience mentioned in‘the vacancy Circular. If selected, he/she will

be relieved immediately.
2. Also certifisd that;

() There is no vigilance or disciplinary case pending/contemplated against Shri/Smt.

(i) His /Her integrity Is certified.

(iiy  His/Her CR Dossier in original is enclosed/photocopies of the ACRs for the last 5
years duly attested by an officer of the rank of Under Secretary of the Govt. of India or

zbove are enclosed.

(v} No major/minor penally has been imposed on him/her during the last 10 years Or A
list of major/minor penalties imposed on him/her during the last 10 years is enciosed (as

the case may be).

Countersigned

Employer/Cadre Controlling

{Authority with Seal)






